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was admitted. The patient was fully 
investigated. Unfortunately, she 
turned out to have multiple second* 
aries involving not only brain but also 
her spine, hip, pelvis, sacrum a&d the 
shoulder. Under these circumstances, 
a definitive surgery was not possible. 
This was explained to the patient’s 
husband by the doctors.

There is no authorised agent of the 
Blood Bank of the A1IMS. However, 
a motivator is paid Re. 1/- for every 
donor brought to the Hospital. The 
Hospital authorities did not advise 
the husband of the patient to approach 
any agent for procurement of blood.

A fact Finding Enquiry has 'been 
ordered by the Director of AH India 
Institute of Medical Sciences. 
Statement corecttag answer given to 
Unstarred Question No. 2734 dated
7-12-78 re. Recommendations of 
technical Evaluation Committee of 
Central Research rnstiute for toga 

. and Vishwayatan Yogashram

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDAR VERMA): In 
parts (d) & (e) of Lok Sabha 
Unstarted Question No. 2734 put 
down in Lok Sabha on 7-12-1978, 
it was asked as to whether Govern­
ment propose to accept and imple­
ment the recommendation of the 
Technical Evalution Committee of 
Central Research Institute for Yoga 
and Vishwayatan .Yogashram. In reply 
it was stated inter-alia that the 
report of the Committee along with 
the suggestion thereon of this Ministry 
are being forwarded to the Adminis­
trator of the Central Research Insti­
tute for Yoga and Vishwayatan 
Yogashram for taking necessary 
action to Implement them. •

It has now come to notice that the 
facts g im  in the above reply were not 
correct, The report of the Committee 
had actually been forwarded to the 
Administrator of Central Research 
Institute for Yoga and Vishwayatan 
Yogashram for his comments cn 
HJ-107& and his commits w W e 
awaited when this question was

replied. These comments have 
been received on 17th April, 
1979 and are under examination. 
There has thus been no occasion so 
far to send any Government direc­
tives/suggestions to the Administra­
tor for implementation action. This 
mistake came to notice while fram­
ing a reply to Lok Sabha Unstarred 
Question No. 6644 answered on 
26-4-1979.

The reply to parts (d) and (e) of 
the question may now be corrected to 
read as follows:

(d) and (e) “Most of the suggestions 
made by the Committee in its report 
are acceptable. The report of the 
Committee has been forwarded to the 
Administrator of the Central Re­
search Institute for Yoga and Vish­
wayatan Yogashram for his com­
ments”.
3J.30 hrs,

xm  f a *  m m *  :
srwrer *rf$*rr %
VTSFTC m wm  *  35FTT ff . .
( a w ,? r ) . . .

a :*  W w  ( f t f ) : 
m  1 1

sir f r o  | mfiwife ft 

j* rr| i 3 w f c f t t f a r * *

., . .

MR. SPEAKER: Order, order.
This is a very important matter. X 
have also read in the papers. I shall 
certainly ask the Home Minister to go 
into the matter, (Interruptions) I 
shall certainly direct the Home Min­
ister to go into the matter.

Now, papers laid.
Don’t record (Interruptions) • *

SHRI JOYTIRMOY BOSU (Dia­
mond Harbour): I shall take a mtn-

**Not recorded.
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ute. This is about the election 
of Speaker in Himachal Pradesh.

MB. SPEAKER: You must first 
realise that this is questioning the 
executive action. This can be decid­
ed by the Court.
shri j y o m m y  bosu : sir,

you are the Chairman of Presiding 
Officers. This is a very important 
matter*

MB. SPEAKER; I cannot answer 
this. This is not the method. Now, 
Papers to be laid.

11M  bra.
PAPERS LAID ON THE TABLE

Notification under D aun Urban 
Art Commission1

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT): I beg to lay on the Table 
a copy qi the Delhi Urban Art Com­
mission (Terms and Conditions of 
Service) Amendment Rules, 1970 
(Hindi and English versions) publi­
shed in Notification No. G.S.R. 614 in 
Gazette of India dated the 21st April, 
1979* under sub-section (3) of section 
26 of the Delhi Urban Art Commis­
sion Act# 1973. [Placed in Library. 
See No. LT-4486/70,3

A nnual Report .of Indian Council 
op A gricultural Research  ̂ New

Delhi for 1976-77 (P art II.)

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARN ALA): I beg 
to lay on the Table:—

(1) A  copy of the Annual Report 
(Hindi and English versions) of the 
Indian Council of Agricultural Re­
search, New Delhi, for the year 
1076,77—Part II (Administration 
and Finance).

(2) A  abatement (Hindi and 
English versions) showing reasons 
for delay in laying above Report. 
[Placed in Library. See No. LT- 
4487/701.

Annual Rbport arc. or Rbgional 
Engines* Ccnim , KxnmasiWHtA 
FOR 1077*7® A3MNV4L AiCCOtMTS f*C. 
Of NcMXH»EA*n»BN H*ll U uivm ir' 

Shxllono
THE MINISTER OF STATE IN 

THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRI DHANNA SINGH GUL- 
SHAN): On behalf of DR. PRATAP 
CHANDRA CHUNDER, I beg to lay 
on the Table:

(1) (i) A copy of the Annual Re­
port (Hindi and English versions) 
of the Regional Engineering Col­
lege, Kurukshetra, for the year 
1977-78 along with the Accounts 
and the Audit Report thereon.

(ii) A copy of the Review (Hindi 
and English versions) on the work­
ing of th e  Regional Engineering 
College Kurukshetra for th e  year 

1977-78,
[Placed vn Library. See No. LT- 
4488/793.

(2) (i) A copy of the Annual 
Accounts of the North-Eastern Hill 
University, Shillong for the year 
1975-76 together with the Audit Re­
port thereon.

(ii) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the Annual Ac­
counts of the North-Eastern Hill 
University, Shillong for the year 
1975-76.

(iii) A statement (Hindi and 
English versions) explaining 
reasons for not laying simulta­
neously the Hindi version of the 
Annual Account of the North- 
Eastern Hill Universiiy, Shillong 
for the year 1075-76.
(Placed in Library. See No. LT* 
4489/79.]

(8) (i) A copy of the Annual 
Report of the North-Eastern Hill 
University, Shillong, for the year 
1977-78.

(ii) A copy of the Review ttfttdi 
and English versions) on the work­
ing of the North Eastern HU! Uni­
versity, Shillong, for the year 1077- 
7*.




